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SHRI C. RAMACHANDRAIAH: Sir, actually, my supplementary 

pertains to the earlier question. So, I request the Minister not to say that this 

is not relevant. Sir, the Minister has stated the reason as to why the States in 

the Southern region are unable to draw the allocated supply. Andhra Pradesh 

has requested for restoration of 40 per cent from the unallocated units... 

(Interruptions) Yes; that was the request of the Government of Andhra 

Pradesh. It had asked for restoration of the share of Andhra Pradesh from 

unallocated power of the Central Power Generating Stations in the Southern 

Region from 40 per cent to 28 per cent... You have stated so many reasons. In 

spite of drought, in spite of lack of water in the reservoirs, — we have to 

bellow the water from 600 feet deep to save the crops — we are unable to 

purchase power from the Central pool because of prohibitive prices. I would 

like to know whether the Government would, at least, consider the request of 

the Government of Andhra Pradesh and other Southern States so that power 

can be supplied, during difficult times, like, drought, at a reasonable rate of 

interest. 

Development of Controlled Shunt Reactor (CSR) for Power 

Transfer 

*307. SHRI B.J. PANDA: Will the Minister of POWER be pleased to 

state: 
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(a) whether Bharat Heavy Electricals Limited (BHEL) has developed 

a unique device, called "Controlled Shunt Reactor (CSR)" the first of 

its kind in the world, for improving power transfer capability and reducing 

transmission losses; 

(b) whether it is a major breakthrough for the country's power 

transmission sector and whether this has been commissioned at Power Grid, 

Itarsi in Madhya Pradesh, as reported in the Hindustan Times dated the 22nd 

December, 2002; and 

(c) the places where it is now proposed to be installed? 

THE MINISTER OF POWER (SHRI ANANT GANGARAM GEETE): (a) 

to (c) A Statement is laid on the Table of the House. 

Statement 

(a) and (b) According to the information received from Bharat Heavy 
Electricals Ltd., (BHEL) and Power Grid Corporation of India Limited 
(PGCIL), a prototype of "Controlled Shunt Reactor (CSR)" has been 
developed by BHEL. This CSR can be used selectively depending upon the 
system configuration and power system requirement. It aims to provide full 
reactive support to the lines during energisation and facilitate reactive power 
management in Extra High Voltage (EHV) power transmission system. The 
CSR is a significant development in the field of High Voltage Power 
Transmission as the use of this equipment is meant to improve the voltage 
profiles and reduce transmission losses. A prototype CSR of 50 MVAR 

capacity, 420 KV class developed by BHEL has been installed at 400 KV 
Itarsi sub-station of POWERGRID in September, 2001. 

(c) The requirement of CSR in the EHV system is mainly for controlling 

over-voltage where very fast control switching of reactor is desirable. 

Extensive studies are carried out to determine the size of the CSR and its 

location in the system, keeping in view its cost and requirement. Actual 

deployment of the CSR will depend on techno-economic considerations. 

SHRI BJ. PANDA: Sir, the number one bottleneck in solving power 

problem in tne country is not the requirement for generating capacity but the 

requirement in improving the efficiency in transmission and distribution. In this 

context, the hon. Minister has stated in his answer that the 
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development of this Controlled Shunt Reactor is particularly relevant for high 

voltage transmission lines. Sir, this is very important for States like Orissa and 

other States in the Eastern Region, which have coal fields, because that is 

where naturally power plants ought to be set up. But it is ironic that even today, 

power plants have been set up thousands of kilometres away. Because the 

transmission is not efficient, and that is why, it becomes even economical to 

import coal and set up power plants in other parts of the country. Sir, the hon. 

Minister has stated that the deployment of technology is \\ke\y...( 

Interruptions) 

MR. CHAIRMAN: Mr. Panda, you should put direct question. 

SHRI B.J. PANDA: Sir, I am putting the question.The deployment of this, 

will depend upon techno-economic feasibility. Can he give us a timeframe when 

such feasibility will be studied and committed? 
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